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'Report Of High power committee on mino-
rities 

2899. SHRI G. M. BANATWALLA: 
Will the Minister of HOME AFFAIRS be 
plea ed to state: . 

(a) whether the High Power Commit· 
tee on Minorities headed by Dr. Oopal 
Singh, has ubmitted it final report to 
Government; 

(b) if so, when and the recommenda· 
tions made; and 

(c) if not, the progress made in its 
work and the time by which the ' report i 

xpected? 

. TIlE MINISTER 0 TA T IN THE 
MINISTRY OF HOME AFF IRS ( HRI 
NIHAR RANJAN LASKAR) : (a) to 
( c). The High Power Panel for Minorities 
Scheduled Castes, Scheduled Tribes and 
Other Weaker Section, functioning under 
the Chairmanship of Dr. Gopal Singh, 
had submitted an interim report to the 
Government but it was agreed that the 
Panel's final report should be awaited. 
The te»ure of the Panel has been extend-
ed upto 30-6-1983, and their reports are 
expected before that date. 

Proposal to declare some areas of Mirza 
pur a Benara districts as Indo~ially , 

b ck ard 

2900. SHRI UMA KANT MISHRA: 
wm the Minister of PLANNING be 
pleased to state: 

(a) Whether, indu trially backward areas 
Citi, Cbhanawe, Lalganj of MirzapuT Dis· 
trict and Suryavan and Deegh of Benaras 
district are prop<> ed to be decJared indus-
trially backward; and 

(b) whether the question of declaring 
these blocks as industrially backward is 
under consideration of Government? 

THE MINISTER OF PLANNING 
(SHRI S. B. CHAVAN): (a) and (b). 
The whole question of . development of 
industrially backward areas including; 
i ues such as changes in area coverage is 
under examination by the Government 
pending a decision to be taken on the Re-
port of Industrial Dispcr, 1 submitted bY' 
the National Committee on Development 
of Backward Areas (NCDBA). 

Compilation of information of late t Tecb • 
noJogy 

2901. SHRI SAIFUDDIN CHOWDH-
ARY: Will the PRIME ·MINISTER be 
pleased to state: 

(a) whether Government have compiled 
the information of the latest technology in 
respect of agriculture, use of water resour ... 
ces, low cost housing etc. in such forms 
in which such information ~ay be made 
available and understood by the public and 
steps taken to eli seminate the same; 




